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support to NTC during the last three years
is as under :—

\(RS. incfores)

Year Budgetary
support

1 939.;6 B 325.94

1990-91 138.36

1991-92 112,83

(d) and (e) There are 124 mills under
NTC and 120 mills are in production. Out
of these, 14 mills have been identified
which are incurring continuous heavy
losses. The percentage of these mills to
the total number of mills works out to
11.9%.
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Rashomir Fssue on the British FElection

Agenda

DR. RATNAKAR PANDEY :
SHRI MURLIDHAR CHANDRA-
KANT BHANDARE:

“Y8.

Will  the Minister of EXTERNAL

AFFFAIRS be pleased to state :

(a) whether Government’s attention has
been drawn to Lhe press reports thal Lhe
issue  has been on the British

izlection agendas:

Kushmir

(M if 50, what is the British Government's
stand on the material support being renderei
by Pakistan to Kashmiri militants;

f¢c) what is Government’s information
about Ihe sland taken by the Labour Party
and other political parties in this regard ;
and

(d) what is the Government's reaction

thereto ?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SIIRI EDUARDO FALEIRO): (a) Yes.
Sir.

(hy The British Government have been
repeatedly advising Pakistan that it should
cease ils support and encouragement to
lerrorist-related violence in Kashmir.

(¢c) The Labour Party’s election mani-
{&sio states the foliowing on Kashmir : “The
l.abour government will make itself avail-
able to our friends in India and Pakistan
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to assist in achieving a negotiated solution
to the problem of Kashmir that is accept-
able to all the people of Kashmir-—Muslims,
Hindus and Buddhists”. The Conservative
Party’s election manifesto says: “The
problem of Kashmir cannot be resolved by
voilence. We urge both India and Pakistan
to address and resolve the issue, and we
stand ready to help”.

The other political parties of UK have
not taken any stand on the Kashmir issue.

(d) Government’s view that the problem
of Kashmir is a matter to be settled
bilaterally between India and Pakistan under
the Simla Agreement and that there is no
scope for third party mediation has been
made known to all the British political
parties.

%99, [Transferred to the 6th May, 1992.]

lixploitation of Women Expatriates of
Indian Origin in Kuwait Serving
as Housemaids

*100. SHRI ASHWANI KUMAR :
SHRI KRISHAN LAL SHARMA :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether Government’s attention has
been drawn to the exploitation of expatriates
of Indian origin in Kuwait serving as
housemaids by their employers;

(b) whether Government are aware that
the agents who send them to such countries
with-hold their passports and travel docu-
ments to prevent them from escaping; and

(c) if so, the action Government propose
to take in the matter ?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHR1 EDUARDO FALEIRO): (a) Yes,
Sir.

(b) and (c) Employees’ passports in
Kuwait are often retained not by the
agents but by the employers, leading to

[RAJYA SHABHA]
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difficulties faced by employees who wish
to leave Kuwait. Government verifies the
bonafides of prospective employers before
emigration clearance is given, in cases
where such clearance is applied for. But
frequently emigration clearance is evaded.
All cases in which exploitation is brought
to Government’s attention have been taken
up with the Kuwaiti authorities for redressal
of grievances.
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